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ndo akistan greement

1137. Sbrimati 11a Palchoudhiiry:
Will the Minister of Rehabilitation be
pleased to state :

(a) the total number of cases i)cnd- 
ing. if any, for verification and pay
ment (under Indo-Pakistan Agreement 
1949) of claims of displaced Govern
ment servants of undivided provinces 
and servants of State Governments 
and Local Bodies ; and

(b) the period since they have been 
pending?

The Deputy Minister of Rehabilita­
tion (Shri J. K. Bhonsle): (a) 14,677
on 31st March, 1956.

(b) Majority of these claims arc 
three to four years old.

eha ilitation of ispla ed  er­

sons  ttar radesh

1138. Shri D. C. Sharma: Will the 
Minister of Rehabilitation be pleased 
to state :

(a) the total amount given by the 
Central Government so far to the 
Uttar Pradesh Government for the re
habilitation of displaced persons ;

(b) the number of displaced persons 
in the aforesaid State who have been 
rehabilitated and those who are still 
to be rehabilitated ; and

(c) whether cash  amounts were 
paid to the above mentioned displaced 
persons for their rehabilitation or 
houses were got constructed for them 
by the State Government?

The Deputy Minister of Rehabilita­
tion (Shri J. K. Bhonsle): (a) to (c). 
The information is being collected and 
will be laid on the TaWe of the Lok 
Sabha in due course.

odavari alley ro e t

1139. Shri T. B. Vlttal Rao: Will 
the Minister of Irrigation and Power
be pleased to state :

(a)  the total amount allocated for 
second phase of work of Godavari 
Valley Project. Hyderabad State in 
the second Five Year Plan ; and

(b) time when the same is likely to 
be completed?

The Minister of Planning and Irriga­
tion and Power (Shri Nanda): (a)
No amount has been provided.

(b) Does not arise.

ouse Building oans to ispla ­

ed ersons

1140.  Sardar Iqbal Singh: Will the 
Minister of Rehabilitation be pleased 
to state :

(a) whether it is a fact that Govern
ment have sanctioned house-building 
loans to the displaced persons whose 
claims have been verified ;

(b) the total number of applica
tions for house-building loans receiv
ed so far. State-wise ; and

(c) the amount sanctioned and actu
ally disbursed so far. State-wise, under 
this scheme?

The Deputy Minister of Rehabilita­
tion (Shri J. K. Bhonsle): (a) Yes.

(b)
Uttar Pradeih(i) 480

(ii) Delhi 3,126

(iii) Bombay 710

(iv) Mysore 14

(v)  Rajasthan 776

(vi) Punjab 1,061

(vii) Madhya Bharat 75

(viii) Ajmer 1

(ix) MadhyaPradesh 37

Total 6,280

(c) Name Amount Amount
Sanctioned disbursed
(in Lakhi) (in Lakhf)

(I) Uttar Prad̂h 28*80 12*00

(2) Delhi  ̂ 61*29 24-75

(3) Bombay 'l5'65 3*25

(4̂ R̂aithan 12*33 2*55

»*5) Punjabc 30-50 20,30

Madhya Bharat 5.01

(7) Ajmer 0-08

(8) Madhya Pradesh  Y-33 • •

Total 154 99 62-*>8




